CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 12/03/2018 to 16/03/2018
o fonNo &&HE__”__F"&@H&I£E Dt. Of order
From Secy of sent to CR
President/VP/
Members

“SNo | Appeal No [ Application No

FO/ST/A/50603-
50605/2018

12/03/2018

| FO/ST/A/50599-

12/03/2018
50600/2018 03/

FO/C/A/50707/2018 12/03/2018

12/03/2018

FO/C/A/50710-
50714/2018

ST/53569/2014-
/ / 12/03/2018

CU[DB]

FO/ST/A/50695/2018

| FO/C/A/50708-
50709/2018

/190/2011-CU[DB]
ST/50541/2014-
CU[DB]

57/59916/2012
CU[DB]

13/03/2018

.

FO/ST/A/50688/2018 12/03/2018

ST/52084/2014-
CU[DB]

13/03/2018

'ST/51459/2014-
CU[DB]

12/03/2018 13/03/2018

FO/ST/A/50666-
50667/2018

12/03/2018

ST/1770/2011-CU[DB] 13/03/2018

S$T/52913/2014-
CU[DB]

12/03/2018

FO/ST/A/58777/2017 13/03/2018

12/03/2018

FO/ST/A/50690/2018

ST/50088/2014-
cu[DB]

13/03/2018

- ]

12/03/2018

FO/ST/A/50601-
50602/2018

ST/59270/2013-
CU[DB]

13/03/2018




[ sT/50844/2014-

15 CcuU[DB]

| sT/51945/2014-

16 CU[DB]

5T/57713/2013-

w cu[DBj

c/65/2012-CU[DB]

18

19

20

C/581/2010—CU[DB]
$T/59060/2013-
CU[DB]

AD/52517/2015-
CU[DB]

Kind Attention:

on the same day for the parties and public at large.

Thus all the interested parties and otherin

download these orders from CESTAT website.

FO/C/A/58780/2017

To maintain the transprancy in this tribunal all judicia
uploaded in PDF format on the CESTAT website immediately aft

FO/ST/A/50629/2018

50825/2018

MO/50094/2018

I
MO0/50073/2018

12/03/2018

13/03/2018
FO/ST/A/50607/2018 - 12/03201? 13/03/20:8
FO/ST/A/50626/2018 12/_03/20; 13/03/20:8_

| FO/C/A_/SO—639/2018 12/;/_20; _13/03/_20;_
RS L o
— SN M
“—FO/C/A/50778/2018 14/037201_8 - _16/:3 /20;—
02018 | sejozaors
{“
FO/AD/A/50B24-

14/03/2018 \ 16/03/2018

12/03/2018

12/03/2018 13/03/2018

| orders are being suo-moto
er signature of the Hon’ble members

formation seekers under R.T.1 Act may

Vi

*
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